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भारत सरकार
जल शक्ति मंत्रालय
जल संसाधन नदी विकास एवं गंगा संरक्षण विभाग
कें द्रीय जल आयोग
जल आयोजन एवं परियोजनासमन्वय निदेशालय

Government of India

Ministry of Jal Shakti

Deptt. of Water Resources, RD&GR

Central Water Commission

WP&PCOORDINATIONDIRECTORATE

विषय:सूचना का अधिकार,  2005 के  अंतर्गत Shri S. Lakshmipathi Naidu, Hinnadevulakuppal, Avulapalli Village,
Peddaupparapalli  (P),  Somala  (M),  Chittor  (D),  Andhra  Pradesh,  Pin:  517257.  email:
guthaguna@gmail.com.का RTI  क्रं  CWCND/R/E/22/00210  दिनांक  07/11/2022  के  आवेदन द्वारा मांगी गई
सूचना के  संबंध मे।
(Information sought under RTI Act by Shri S. Lakshmipathi Naidu, Hinnadevulakuppal, Avulapalli
Village,  Peddaupparapalli  (P),  Somala  (M),  Chittor(D),  Andhra  Pradesh,  Pin:  517257.  email:
guthaguna@gmail.com vide RTI application No. CWCND/R/E/22/00210 dated 07/11/2022 –reg)

With  reference  to  above  RTI  application,  which  was  transferred  to  this  office  from  Under
Secretary  &  Nodal  Officer,  RTI  cell,  CWC,  New  Delhi  on  11/11/2022,  vide  letter  no.
A-49012/8/2022/RTI/457  dated 10/11/2022,  the point  wise information as available in WP&P Wing of
CWC, is as under:

क्रं .सं वांछित सूचना उपलब्द सूचना 

1.

Copies  of  communications  between  Water
Resource Department of Andhra Pradesh and
CWC on about Rs. 7150 crores worth linking
of Galeru Nagari Sujala Sravanthi and Handri
Neeva  Sujala  Sravanthi  irrigation  schemes
and its connected 3 reservoirs.

a. Mudiveedu balancing reservoir.

b. Nethiguntapalli balancing reservoir.

c. Avalapalli balancing reservoirs

Project  proposal  in  the  form  of  DPR of  Galeru
Nagari  Sujala  Sravanthi  (GNSS)  and  Handri
Neeva  Sujala  Sravanthi  (HNSS)  irrigation
schemes  of  Andhra  Pradesh  have  not  been
received in CWC. 

Thus, information/ material in this regard may be
treated  as  nil  from  WP&P  wing.  However,
applicant may contact the Project Authorities i.e.,
Govt of Andhra Pradesh for more information.

2.

Whether  approvals  such  as  Hydrology
clearance,  Investment  clearance,  Sesmocity
clearance,  approval  for  designs,  water
allocation been granted for the construction of
Lift  Schemes  to  lift  water  from  GNSS  to
HNSS in Andhra Pradesh as per G.O.RT. No.
444, and formation of balancing reservoirs.
a. Mudiveedu balancing reservoir.
b. Nethiguntapalli balancing reservoir.
c. Avulapalli  balancing  reservoirs
sanctionedby  Andhra  Pradesh  Govtvas  per
G.O.RT.No. 461

3.

Copies  of  Communications  on
implementation of Judgment passed by NGT
in OA No. 137/2021 File No.I-12011/93/2022-
PA(S)  DTE  passed  by  Special  Bench  of
Southern Zone bench.

Copy  of  the  Judgement  is  enclosed.  As  regards

implementation part, the same does not pertain to

CWC. As such, this office has no comments. 

4.

Copies  of  Communications  between  CWC
and Water Resource Department of Andhra
Pradesh on above reservoirs and Balancing
reservoirs

Information is not available in this office.

तृतीय तल (द 0), सेवा भवन, रामकृ ष्ण पुरम 
नई दिल्ली-110066

दूरभाष : 011 29583225 , फै क्स : 011 29583209 

ई मेल: wppcdte@nic.in

जल संरक्षण - सुरक्षित भविष्य

3rd FLOOR (S), SEWA BHAWAN, R.K.PURAM
NEW DELHI-110066

Tel.: 01129583225 
Fax:011 29583209 

Email :- wppcdte@nic.in

 Conserve Water- Save Life

File No.I-12011/64/2022-WPP Coord.
I/115667/2022(1)
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निदेशक Director
ज.आ.एवं प. स.नि. तथा मुख्य जनसूचना अधिकारी WP&P (C) & CPIO

To,
1. Shri S. Lakshmipathi Naidu, Hinnadevulakuppal, Avulapalli Village, Peddaupparapalli (P), Somala

(M), Chittor(D), Andhra Pradesh, Pin: 517257., email: guthaguna@gmail.com
2. Under Secretary and Nodal Officer, RTI Cell  with reference to letter No.  A-49012/8/2022/RTI/457

dated 10/11/2022, for kind information and further necessary action please
(Applicant may find the RTI reply correspondence at http://cwc.gov.in/rti-reply )

In case you are not satisfied with the information/ reply provided by this office, you may directly prefer an appeal within 30
days from the receipt of this letter to the first appellate authority whose address is given as under .Name, designation &
address of Appellate Authority for WP&P wing of CWC is Chief Engineer (PAO), Central Water Commission, 7 th Floor (S),
SewaBhawan, R. K. Puram, New Delhi – 110066. Phone No. 26103561 Fax No.26103561. email: ceprjap@nic.in

File No.I-12011/64/2022-WPP Coord.
I/115667/2022(1)
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भारत सरकार
जल शक्ति मंत्रालय
जल संसाधन नदी विकास एवं गंगा संरक्षण विभाग
कें द्रीय जल आयोग
नदी प्रबन्ध समन्वय निदेशालय

Government of India
Ministry of Jal Shakti

Dept. of Water Resources, RD&GR
Central Water Commission

River Management Co-ord. Dte.

Date : 18/11/2022
To     
Shri S Lakshmipathi Naidu,
Chinnadevulakuppal, Avulapalli Village, 
Peddaupparapalli(P), Somala(M) 
Chittoor(D), Andhra Pradesh, Pin:517257.

Sub : RTI application under Right to information Act, 2005. 
Sir,

     Please refer to your online RTI application with Registration No. CWCND/R/E/
22/00210, dated 07.11.2022, which has been received in this office on 11.11.2022 vide
letter no. A-49012/8/2022/RTI/457, dated 10.11.2022, of the Under Secretary & Nodal
Officer, RTI Cell, CWC, to provide the information sought under RTI Act, 2005 to the
applicant.

In this  regard,  it  is  to state  that  the desired information in  respect  of  your RTI
application is not available in River Management Wing (HQ), Central Water Commission, New
Delhi.

In case, you are not satisfied with the provided information, you may file 1st Appeal
to the First Appellate Authority within 30 days of receipt of this letter under RTI Act 2005,
whose particulars are as below: 

The  Director  (RMCD)  & First  Appellate  Authority,  River  Management  Wing  (HQ),
Central Water Commission, 2nd floor (South), Sewa Bhawan, R.K.Puram, New Delhi-110066,
Phone No.011-29583211. 

Yours faithfully 

(V. KUMARI)
Deputy Director & CPIO

Copy for information to :
The Under Secretary & Nodal Officer, RTI Cell, 4th Floor(S), CWC, New Delhi.

द्वितीय तल(दक्षिण), सेवा भवन
राम कृष्ण पुरम, नई दिल्ली - 66
दरूभाष: 011-29583211,
ई मेल: rmdte@nic.in
Sजल संरक्षण-सुरक्षित भविष्य .S

2nd Floor(S), Sewa Bhawan,
R.K. Puram, New Delhi-110066

 Tel: 011-29583211,

E-mail: rmdte@nic.in
SConserve Water- Save Life S

File No.I-12011/14/2020-RMC Dte-Part(1)
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RTI MATTERS 
By Speed/ Register Post 

भारत सरकार / Government of India

जल शिÈत मंğालय/ Ministry of Jal Shakti

जल संसाधन नदȣ ͪवकास एवं गंगा संर¢ण ͪवभाग/
Dept. of Water  Resources, RD&GR , 

कɅ ġȣय जल आयोग/ Central Water Commission

अͧभकãप एव ंअनसुंधान समÛवय Ǔनदेशालय
Design and Research Coord. Directorate 

चौथा तल )दͯ¢ण( , सेवा भवन/4th  Floor(South), Sewa Bhawan,

रामा कृçण पुरम, नई Ǒदãलȣ -110066/  R.K. Puram, New Delhi-110066 
दरूभाष: 011-29583711/ Tel: 011-29583711 

ई मेल: drcdte@nic.in जल सरं¢ण  -सुरͯ¢त भͪवçय  Conserve Water- Save Life 

To 
Shri S. Lakshmipathi Naidu, 
Chinnadevulakuppal, Avulapalli Village, 
Peddaupparapalli(P), Somala(M), 
Chittoor(D), 
Andhra Pradesh - 517257. 

Sub: Supply of information under Right to information Act, 2005. 

संदभ[: आरटȣआई अͬधǓनयम,  2005 के तहत  सूचना कȧ आपूǓत [

Ref:  1. CWC US(RTI)Lr. No:  A-49012/8/2022/RTI/457, dated 10.11.2022. 

Sir, 
Please refer your RTI application Regd. No. CWCND/R/E/22/00210, dated 07.11.2022 

which was received through US(RTI) vide referred above letter to this D&R Coordination 
Directorate under D&R Wing, CWC on 11.11.2022. 

In this regard, as informed by concerned units under D&R Wing, it is to state that the 
desired information is not available in Design & Research Wing of Central Water 
Commission.   

If you are not satisfied with the information, you may file appeal to the First Appellate 
Authority, within 30 days after receiving this letter on the following address: 

Chief Engineer (HSO) &  
First Appellate Authority (D&R Wing), 
Central Water Commission,  
Room No:617(South), 6th Floor, 
Sewa Bhawan, R. K. Puram 
New Delhi-110066.
Tel. No: 011-29583626 
Email ID: cehydrl@nic.in 

भवदȣय,

( Ǔनरंजन बर )
Ǔनदेशक & CPIO 

 Tel. No: 011-29583714 
Email ID: drcdte@nic.in

ĤǓतͧलͪप सूचनाथ[: 
1. अवर सͬचव, सूचना का अͬधकार एव ंनोडल अͬधकारȣ, 5th Floor(S), केÛġȣय जल आयोग, नई Ǒदãलȣ।

File No.I-12011/76/2022-DR Coord. 4
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12/8/22, 12:46 PM Gmail - Memo in Gutha Gunasekhar Vs Union of India, Appeal No. 56 of 2022

https://mail.google.com/mail/u/0/?ik=6f6bb15263&view=pt&search=all&permthid=thread-a%3Ar-6007777787978233106&simpl=msg-a%3Ar-9135319… 1/1

sravan kumar <advsravan@gmail.com>

Memo in Gutha Gunasekhar Vs Union of India, Appeal No.
56 of 2022
1 message

sravan kumar <advsravan@gmail.com> Thu, Dec 8, 2022 at 12:46 PM
To: "Judicial Section, NGTSZ" <judicial-ngtsz@gov.in>, madhurireddyd@yahoo.com,
Ramesh Kumar <drkumaradvocate@gmail.com>, secy-moef@nic.in

Sir and Madam

Kindly find the memo filed on behalf of the appellants in the above case. 
This case is fixed for hearing on 9.12.2022. 

With regards

Sravan Kumar
Advocate for the Appellants
9811237009

Memo 8.12.2022.pdf
6656K
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